Ruling regarding Notices of Adjournment Motion
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SHRI KALYAN BANERJEE (SREERAMPUR): Yesterday, Dr. Sukanta Majumdar, the hon.
Minister of North East Region said that the North Bengal will be divided.
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SHRI KALYAN BANERJEE: Sir, kindly listen to me.? (Interruptions)

Mr. Nishikant Dubey said in the House that two districts would be taken from West
Bengal. What is this? On the ground of religion, ? (Interruptions).
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SHRI KALYAN BANERJEE: How can the Minister say this?
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SHRI P. C. MOHAN (BANGALORE CENTRAL): Sir, in Karnataka, there is a serious
scam. In Valmiki Nigam, more than Rs. 100 crore have been transferred into benami
account.? (Interruptions)
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SHRI P. C. MOHAN: The Minister concerned also has been arrested and the Finance
Department is handled by none other than the Chief Minister of Karnataka Shri
Siddaramaiah.
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